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USE (a)
SECTION 15 OF THE

An a’j;iiiiTiFiTcm;iiiiM-ict, 2003 (the
Act) has been made by D Parli

Area, Katwaria Sarai, NewLimited, B-9, Qutab

The scope of
which a

a
In crore
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4. A urpy of

State

r,pginvit.in/acceLsee; at thi
tnsr>ected byor

following the laid down prowdun.
ice of clause (a) of sub
Act

oF)jecBans: if any. to he to gnnt a

licence to the applicant, as aforesaid, be sent to
by 9.7.2024 at the above rnted address. The

or objections received after the spedfied date

6. Tha
on 11.7

or objecbons may in his/her discretion attend the hearing, for
be paid by the Commission,

(Harpreet Singh PIUthi)


